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Commerci~1l Coi plex(BDA),
Indiranagar, .
Bangalore - 560 038

Dated :19 08 fIGRF

APPLICATION NO _ 479/87(F) _feel )
HKIKX XX N 3
Applicant
Syad Bande Ali, Vs. Sr., Supdt, ef pest effices, Gulbarga & ers.
To ;
1, Shri Syed Bande A-li 5, Shfi M.Raghavendra Achar,
Pestman, Sherapur H.C. _Advocate, Ne,1074-1075,
Sherapur. : Banashankari I Stage,
Sreenivasanagar,
2, Senier Superintendent of pest Bar:galore-560 050,
Offices, Gulbarga Divisien, _
Gulbarga. 6., Shri M.S.Padmarajaiah,
' Sr. Central Gevt. Standing Ceunsil
3. Directer of Pestal Services, High Ceurt Bilding,
New Delhi, Bangalere=1,

4, Director of Pestal Services,
Netth Regien, Dharwar.

Subject: SENDING COPIES OF CRDER_PASSED BY THE BENCH

Plesse find enclosed herewith the copy of ORDER/Sfaxy

XXXERXXXXREEF passed by this Tribunal in the above said

—— e A m e —

application on 13=-£~1987, .

g A Aoy < &:bg)

EPUTY REGISTRAR .

FEETXRNXBRRIGER )
( JUDICIAL)

Encl : as above

I RECEIVED .

Date:.8l=8.55, . o



- BEFORE THE cemtm_ ADMINISTRATIVE TRIBUNAL
BANGALORE

- DATED THIS THE 13thDAY OF AUGUST, 1987.

At : Hen'ble Sri P.Srinivasan Member (A)

Applileation Ne.479/37.

Sy-dﬁanni- Ali, ‘
Pestman, Sherapur H.O0,
Sht!"put‘. s e A.Flitﬂnt

( Sri M.RgAchar «es Advesate )
Ve,
1. Senier Superintendsnt ef
Pest Offices, Bulba{rga Dvn.,
Gulbarga.

2. Dirscter of Pestal Sarvicss,

New Oslhi, .
3. Dirsster ef Pestal Euruicss,

Nerth Regisn, Dharwar. cee Respendents
( sri Mm.S.Padmarajaiah ees Advecate )

This appliecatien has cems up bafere ths ceurt teday.

Hen'ble Sri P.Srinivasan, Member (A) made the fsllewinc

CR IJER

In this app*ieatinn, tha ayplieant, whe is werking
as Selsetien Crads Pestmzn at Sherapur, Gulbarge distriet,
eemplains against his transfer by an erder dated 20.2.,1987

frem Sherapur te Mahagaen as Mail Overseer.

2, Sri M.R.Aehar, learned eeunsel fer the applieant,
states that the applicant is prepzred te be reverted zs Psstman

if he ean be retained in Sheragur.

3. STi M.SPadmarajaiah, learned eceunsel fer the respen-

\dents, states that if the 2pplieant is prepared te be rev.rted

}& as Pestman, the r-sp-ndJnts will censider his case fer rstentiesn

</,
'L ﬁif g%ﬁ/at Sherapur, "




4, In view ef the absve, the respendents are dirscted

Y\ Ao vdenhen
te esnsider the case sf the applio-ntL:F Sherapur in the grade

sf Psstman te whiech he is prepared ts be rasverted,

5. In the result, the applisatisn is partly alleswed

as indicatmsd abesve.

G Parties te bezr their sun sssts,

L

e - S—

MEMBER (A) )y\ e
N )
Pt o

AN

pRERIITY

DEPUTY REGISTRAR :
AL ADTIINISTRATIVE TRIBUNA.

ADUITIOAL BENCH

BANGALCRE

|
|
|
i

T



